
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI. 

Original Application No.122 of 2023 

 
 

R.Kanappan, 

S/o.RangaiyaGowder, 

2/213/A, KilakkuThottam, Illupanatham, 

Thimmanur Post,  

Sirumugai – 641 302, 

Mettupalayam Taluk,  

Coimbatore District. 

               …  Applicant 

 

-Vs- 

 

1. The Chairperson, 

Tamil Nadu Pollution Control Board, 

No.76, Mount Salai, 

Guindy, Chennai – 600 032. 

   & 6 Others       

          

 

                                     ....Respondents 
 
 

 

INDEX 

 
 

S.  

No  

Description Page 

No. 

1. Report filed on behalf of the Respondents 1 to 4 – Tamil 

Nadu Pollution Control Board  

1 – 5 

 
 

 
 

Advocate for Respondent: TNPCB 

Thiru.S. Sai Sathya Jith, 

Advocate, Chennai. 

 

 













 

 

BEFORE THE HON’BLE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI. 
 

O.A No. 122 of 2023 

 
 

R.Kanappan, 

S/o.RangaiyaGowder, 

2/213/A, KilakkuThottam, Illupanatham, 

Thimmanur Post,  

Sirumugai – 641 302, 

Mettupalayam Taluk,  

Coimbatore District. 
 

   …Applicant 

 
-Vs- 

1. The Chairperson, 

Tamil Nadu Pollution Control Board, 

No.76, Mount Salai, 

Guindy, Chennai – 600 032. 

   & 6 Others       

          

                                     ....Respondents 
 

 

 

REPORT FILED ON BEHALF OF 

THE RESPONDENTS 1 TO 4                     

–     TAMIL NADU POLLUTION 

CONTROL BOARD 

 
 

 

 

 

Advocate for Respondent:TNPCB 

Thiru.S. Sai Sathya Jith , 

Advocate, Chennai. 

 
 

 
 

 

                              

Date:16.02.2024 

 

 
 

 

Date of hearing on: 22.02.2024 

 


